(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR HONEST
DERIVATIVES PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT JALGAON DISTRICT, MAHARASHTRA

Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along Honest Derivatives Private Limited
with PAN/ CIN/ LLP No. CIN: U93000GJ2007PTC051271

2. | Address of the registered office E-43, Second Floor, Sumel Business Park

Near New Cloth Market, Outside Raipur
Gate, Ahmedabad, Gujarat - 380002

3. |URL of website Not available

4. | Details of place where majority of | Jamner, Dist. Jalgaon Maharashtra
fixed assets are located

5. | Installed capacity of main products/ | Maize crushing for production of starch and
services other derivatives - Grinding capacity - 300

tonnes/ per day.

6. | Quantity and value of main products/ | Turnover: Rs. 52,11,71,051
services sold in last financial year (As per latest available audited balance sheet

for the financial year 2019-20) (Segment
reports are yet to be received by the IRP).

7. | Number of employees/ workmen The company is not operational and there were

no workmen or employees as on the date of
CIRP.

8. | Further details including last available| Can be sought by sending request to
financial statements (with schedules)| Resolution Professional at:
of two years, lists of creditors, relevant | cirp.honestd@outlook.com
dates for subsequent events of the
process are available at:

9. | Eligibility for resolution applicants| Can be sought by sending request to
under section 25(2)(h) of the Code is| Resolution Professional at:
available at: cirp.honestd@outlook.com

10. | Last date for receipt of expression of | 21/11/2024
interest

11. | Date of issue of provisional list of | 01/12/2024
prospective resolution applicants

12. | Last date for submission of objections | 06/12/2024
to provisional list

13. | Date of issue of final list of prospective | 16/12/2024
resolution applicants



mailto:cirp.honestd@outlook.com
mailto:cirp.honestd@outlook.com

14.|Date of issue of information| 21/12/2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15.| Last date for submission of resolution | 20/01/2025
plans

16. | Process email id to submit EOI cirp.honestd@outlook.com

Sd/-

CMA Harshad Deshpande

Resolution Professional of Honest Derivatives Private Limited
IBBI/IPA-001/IP-P-00166/2017-18/10335

AFA No.: AA1/10335/02/211224/106686 (valid till: 21-12-2024)
403, Kumar Millennium, Shivatirtha Nagar Kaman

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038
Registered Email ID: harshad _de@hotmail.com

Process Email ID: cirp.honestd@outlook.com

Date and Place: Pune 06/11/2024



mailto:cirp.honestd@outlook.com
mailto:harshad_de@hotmail.com
mailto:cirp.honestd@outlook.com
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FINANCIAL EXPRESS

PUBLIC NOTICE

General public is hereby informed that cur clent, Mis. Mutheot Finance Ltd, (GSTIN
J2AABCTO342B12ZT), Registered Office: 2 Floor, Muthoot Chambers, Banerji
Road, Kochi-682018, Kerala, India CIN: LES3T0KL19A7PLCMM1300, Ph: +31

454-2396478, 2394712, Fax: #91 484-Z396506 maiksi@muthootgroup.com,
woww. muthaotfinance.com is conducting Awction of crmaments (NPA accounss for the
paricd up to 31.12,.2022) pledged in its favour, by the defaulfing Bomowers, as detailed
hereundar. AN thoze interested may paricipats.

First Action Date: 13.11.2024

Daman (DD} [2162): MAL-2068, MUL-B354, BT, 697, T045, SRS-T, 05

Silvassa-(UT) (2300): MDL-25392, MEG-380, MUL-TG38, TR00, 7797, 8267, SRS-13 |

44, 47, 150, Silvazsa-District Court (4078): MDL-1350, MEG-2T5, MUL-5387T, 5404
5500, SRS-T, 69, 73, 80, 145, 145, 147
Second Auction Date: 14.11.2024, Auction Centre: Ground Floor, Premises No.

220478 & 2204/9, Anuradha Complex, Airport Road, Mashal Chowk, Mani |

Daman-396210
The auctions in respect of the kan eccounts shown under dhe Branch head will be
conducied al the respackve brancheas,
However please node thal o case the aucton dses not gel completad on Be given
dateds}, then indhat event the auchion in respect thensto shall be condectedicontinuad on
Second Auction date a! given auction centre, and further in case the sad omaments
are sill not successfuly auctionad on these datas than swch auction shaldl be contnued
on subsequent days thereafter, at this same venue. No further nolices sha® be ssued in
this respedd,
Kohli & Sobti, Advocates, & 598,

First Floor, Lajpat Magar-Il, New Delhi - 110024
Mote: Cuslomers can redease their pledged omaments before the scheduled auction
date, againsi payment of dues of cur client. Customer can alsa condact Email 1D
recoverynorth@@muthootgroup.com or Call a1 7834886464, TI04452461

—r"‘"‘T.i'-'
-
%ﬂ* KIRAN VYAPAR

LIMITED

CIM : L5 1808WB1885FPLCOF 1730
Fegisierad Office | 7, Munshi Premchand Sarani, Hastings, Kodkata- 700022
Ph: {033} 22230016518, Fax : (033) 22231569,
Email : kviEdnbgroup.com, Website © www Inbgroup.com

NOTICE

bMembers ane hereby informed thal pursuant 1o Section 110 read with Section
108 of the Companies Act, 2013 read with Rulas 20 and 22 of the Companias
isanagerment and Administration) Rules, 2014, ("Rules”} mcuding any statutony
madification or re-enactment thereof for the time being on lorce read with the
Genaral Circular No. 142020 dated Bth April, 2020, General Circular No.
172020 dated 1.3th Aprf, 2020, Genesal Circular Mo, 2002020 dated 05th May,
2020, General Circular No. 22/2020 dated 15th June, 2020, General Circular
Mo, 332020 dated 281h September, 2020, Ganaral Circular Mo, 382020 dated
315t Decembear, 2020, General Circular No 1072021 dated 23rd Juns, 2021,
General Circular Mo, 2002021 dated Sth December, 2021, General Clroular
MNo. 32022 datad 05th May, 2022, General Circular No., 1172022 dated
2ath December, 2022, General Circular Mo, 092023 dated September 25,
2023 and Generad Clrcular Mo, 002024 dated September 19, 2024 ("General
Ciarculars”) issued by the Ministry of Corporate Affairs ("MCAT), as amanded
from fime to time and Regulaton 44 of the Secunties and Exchange Board
af Indéa (Listing Obligations and Disclosure Requirements) Regulations, 2015
i“tha Listing Regulations” ), as ameanded from tima o tma and the Secratarial
Siandards on General Meetings issued by The Institute of Company Secretaries
of Indéa {'55-2") the Company has completed the dispatch of the Postal Ballod
Matiea on 2nd Movembar, 2024 for seaking consenl of the Mambears through
Postal Ballot by remaote e-voling process to transact the businesses as sei
aut in the Postal Ballat Maotice dated 8h September, 2024

Pursuant to the MCA General Circulars, the Company has seni the said
documents through electronic mode to those Members who have registered
thr e-mall addresses with tha I::l:':-m[.':-ﬁr'-:p' ar with the Depositodies as on
26th October, 2024 ("Cut-0ff dafe”) and the communication of assent § dissant
af the members will onby take place throwgh the remote e-vating system

Members whose names are recordad in the Regster of BMambers of the
Ciompany or in the Register of Benaficial Cwnirs maintained by the Depositories
as on the cut-off date i.e. Friday, 25th Qctober, 2024 only will be entitied to
cast their volas by remaota e-voling syslam.

The Board of Directors of the Company has appolntad BYs Vinod Kothan &
Company, Praclising Company Secretaries, Kolkata, as Scrulinizer lor
conducting the Postal Ballot through e-voling process in accordance with law
in & fair and transparent manner, Members who have nat registered their
a-mail address so far, are requested o regisier thaeir e-mail addrass for
racaiving all communications from the Company electronically with RTA at
email id mdpldeiyahoo.com,

The Mambers, whao have not received the Postal Ballot nodice may apply to
the Registrar and Share Transfer Agent Le M's Maheshwan Datamatics Private
Limited, 23, RN Mukherjee Road, 5th floor, Kolkata - FOO0001 or at
mdpldci@yahoo.com and obfain a duplicate thareol, The Postal Ballot Motics
iz alao available at Company’s website www Inbgroup. comikiran and COSL
e-voling website e waww.evalingindia.com,

I complianca with the provisions of Seclion 108 & 110 of the Companies Act,
2013 read with Rule 20 & 22 of the Companies [Management & Administration)
Rulas, 2014 (as ameanded from fime to time], the Company is plaasad 1o
provide the Members (whather holding shares in physical or dematerialized
form) with the facilily to exercise their right 10 vate on the malters set out In
thia Pastal Ballol notice by alectranic maans i, through a-valing serncas
provided by Central Depository Sarvices (India) Limited (COSL). The e-woting
period commences on Sunday, the 3rd day of November, 2024 at 9.00 A
and ends on Monday, the 2nd December, 2024 at 5.00 P.M. E-Voling moduba
will be blocked by COSL after 05:00 PM. on Monday, the 2nd Decamber,
2024 and voting shall not be allowed beyond the said date and time, Please
raad carefully and follew the mstructions @s printed in this Nolice for a-voling
purposs.

The results of the Postal BalloVE-voling shall be announced by the Chairman
of the Company or in his absence, any person authorized by him, within
2 (two) working day from the I35t date of e-voting. The resulis of the Postal
BallolE-valing along with the Scrutinizer's Reporl will be posted on tha
Coampany's wabsite at www.lnbgroup.comikiran and CDSEL website at
wwnwrevotingindia.com and shall also be displayed on the Motice Board of
the Company at the Registered Office of the Comgpany 21 7, Munshl Premchand
Sarani, Haslings, Kolkata - 700022,

If you have any quenes or issues regarding e-\Voling from the COSL e=Vioting
Sysktem, you can wrile an email o helpdesk.evotingiicdslindia.com or
contact at toll free Mo, 1800 22 55 33,

All grievances connacted with the facility for voting by electronic means
may be addressed to Mr. Rakesh Dalvi, Sr. Manager, (COSL) Central
Deposiiony Services (India) Limited, A Wing, 25th Floor, Marathon Futurex,
Mafatlal Mill Compounds, M M Joshl Marg., Lower Parel {East),
bMumbai - 400013 or send an email to helpdesk.evotingi@cdslindia.com
or call o toll free Mo, 1800 22 55 33
By order of the Board
For Kiran Vyapar Limited
Seli-
Pradip Kumar Ojha
Company Secretary
Membership No. FBEST

Place : Kollata
Date : 2nd November, 2024

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
HONEST DERIVATIVES PRIVATE LIMITED OPERATING IN STARCH

MANUFACTURING AT JALGAON DISTRICT, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

Honest Derivatives Private Limited
CIN: U93000GJ2007PTC051271

1. | Name of the corporate debtor along with
PAN/CIN/LLP No.

E-43, Second Floor, Sumel Business Park
Near New Cloth Market, Outside Raipur Gate,
Ahmedabad, Gujarat - 380002

Not available
Jamner, Dist. Jalgaon Maharashtra

2. | Address of the registered office

3. | URL of website

.| Details of Place where majority of fixed Assets
are located

5. | Installed capacity of main products/ services

Maize crushing for production of starch and
other derivatives - Grinding capacity - 300
tonnes/ per day.

Turnover: Rs. 52,11,71,051

(As per latest available audited balance sheet
for the financial year 2019-20) (Segment
reports are yet to be received by the RP).

The company is not operational and there were
no workmen or employees as on the date of CIRP.

6. | Quantity and value of main products/
services sold in last financial year

7. | Number of employees/ workmen

Can be sought by sending
Resolution Professional
cirp.honestd@outlook.com

8. | Further details including last available financial
statements (with schedules) of two years, lists
of creditors are available at URL:

Can be sought by sending request to Interim
Resolution Professional at:cirp.honestd@outlook.com

2111112024
0112/2024

9. | Eligibility for resolution applicants under section
25(2)(h) ofthe Code is available at

10.| Last date for receipt of expression of interest

11/ Date of issue of provisional list of prospective
resolution applicants

12| Last date for submission of objections to| 06/12/2024

provisional list

13 Date of issue of final list of prospective resolutior
applicants

16/12/2024

14| Date of issue of information memorandum,
evaluation matrix and request for resolution plans
to prospective resolution applicants

2111212024

15 Last date for submission of resolution plans 20/01/2025.

16} Process email id to submit EOI

cirp.honestd@outlook.com

Sd/-

CMA Harshad Deshpande

Resolution Professional of Honest Derivatives Private Limited
IBBI/IPA-001/IP-P-00166/2017-18/10335

AFANo.: AA1/10335/02/211224/106686 (valid till: 21-12-2024)
403, Kumar Millennium, Shivatirtha Nagar Kaman

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038
Registered Email ID: harshad_de@hotmail.com

Date and Place: Pune 06/11/2024 Process Email ID: cirp.honestd@outlook.com

Registered Office : 19-A Dhuleshwar Garden,
Jaipur, Rajasthan, India, 3020071,
www.aubank.in

LOAN AGAINST GOLD - AUCTION MOTICE ON "AS 1S WHERE 15" BASIS
The below mentionad borrowen's have bean issued nofices 1o pay thesr outstanding
amounts towards the loan agamst gold facilities availed from AU Small Finance

dues, we are constraingd to conduct an avction of pledged gold Nems/articles
on 11 Nov 2024 between 11:00 AM - 3:00 PM [Time) af below menfioned

Bank Limited (*Bank"). Since the borrower's has/have failed to repay his/their

hitps://gold.samil.in)

S

AHMEDABAD- PRAHLADNAGAR - 24660001211674 | ANAND - NEAR TOWN
HALL - 2466000019136 24660000280089 | ANKLESHWAR -
24660000195559 24660000230820 24660000296089 | BALASINOR -
24660000130213 246B800002035%6 | BARODA - ALKAPURI -
24660000128897 24660000136548 2466000020356 24660000232411 |
BARDDA - KARELIBAGH - 24660000180177 | BAYAD - 24660000155305

24660000212169 24660000247343 24660000263282 2466000093194
246E0000708116 | DEVGADH BARIA - 24660000129685 24660000157662
24660000174689 24660000253671 24660000253701 24660000268074

4
p

Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office
at Plot No.98,Udyog Vihar, Phase-IV,Gurgaon-122015.(Haryana) and Branch Office at:- "Ahmedabad Commerce House, 4th Floor, Commerce House

WEDNESDAY, NOVEMBER 6, 2024

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))

, Nr Shell Petrol Pump, Anandnagar Road, Prahladnagar, Ahmedabad - 380051" "under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 (hereinafter "Act"). Whereas the Auhorized Officer ("AO") of IIFL-HFL had taken the possession of the following

roperty/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE

IS BASIS, AS IS WHAT IS BASIS AND WITHOUT RECOURSE BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through
e-auction platform provided at the website: www.iiflonehome.com

1. Mr. Rahul Jain

Borrower(s) / Demand Notice Description of the Inmovable Date of Physical Reserve Price
Co-Borrower(s) / Date and Amount property/ Secured Asset Possession
Guarantor(s) 23-Jan-2024 All that part and parcel of the property bearing 13-Jul-2024 Rs. 10,00,000/-

Flat No G/302, 3rd Floor, Block G, Devnandan

Rs. 16,08,874/- (Rupees Total Outstanding as (Rupees Ten

Sixteen Lakh Eight Sankalp City, Plot No 114 Paiki, Survey No 75 Lakh Only)
branches according 1o the mode specified therein. In the case of deceased 2 Mrs. Harshaben| - 1io,sand Eight Hundred Palki1, Hanspura, Nava Naroda, Amedab ongatj 90‘2’;506‘2;;”4 _
borrowers, all conditions will be applicable to legal heirs, Please note that in 3. Signature Food | 2N Seventy Four Only) S:JaraF‘t )'.1 I?D’roperty ' T;,epae. n;ﬁ;i:”g%iftn (Rupese.s Ninetesn 'Lakh Eamest Q"Ec’“:g Deposit
tree avant of failure of the above aection, the bank reserves its right to conduct (Prospect No. | Bid Increase Amount  |yp_Area, Carpet_Area Property Area: 675.00, Twenty Five Thousand | Rs.1,00,000/- (Rupees One

PRI W Rs. 20,000/- y - ot
another auction without prior intimation. 1L10208167) Rupees Twenty | 2000 . Six Hundred and Fifty Lakh Only)
E-Auction Branch Details (E-auction will be conducted by using Webli Thousand Ony) | 1A1e8 2dneasuring 597 ¢a. ) Nine Only)
- g Weblink |

Date/ Time of E-Auction
27-Nov-2024 1100 hrs-1300 hrs.

Date of Inspection of property
22-Nov-2024 1100 hrs -1400 hrs.

EMD Last Date
25-Nov-2024 till 5 pm.

p
E

Mode of Payment :- EMD payments are to be made vide online mode only. To make payments you have tovisit https://www.iiflonehome.com and

ay through link available for the property/ Secured Asset only. Note: Payment link for each property/ Secured Asset is different. Ensure you are using

Jlink of the property/ Secured Asset you intend to buy vide public auction.

or Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount.

24660000172443 24660000186216 24660000203486 24660000205543 -
2660000295141 24660000297627 | BHARUCH - SHEVASHRAM ROAD - >
24660000210613 24660000223536 24660000282185 24660000285900 | "
BORSAD - ANAND CHOWKDI - 24660000128717 24660000133527

24660000134355 24660000143504 24660000200672 24660000237032 2;
24660000272254 24660000335607 24660000378485 24660000406524 7
246B0000442545 | CHHOTA UDAIPUR - 24660000159%18 24660000194741

24660000229087 24660000258112 | CHIKHALI-KHERGAM ROAD - .
246600001 65066 | DEESA - 24660000254099 | DEHGAM - 246600001 24304 %

1
1

1

1.

TERMS AND CONDITIONS:-

For participating in e-auction, Intending bidders required to register their details with the Service Provider https://lwww. iiflonehome.com well in
advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the pay
ment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.
The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5
minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.
The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and
the balance 75% of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be
in the prescribed mode of payment.
The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges,
land and all other incidental costs, charges including all taxes and rates outgoings relating to the property.
The purchaser has to pay TDS application to the transaction/payment of sale amount and submit the TDS certificate with [IFL HFL.
Bidders are advised to go through the website https: /lwww.iiflonehome.com and https://lwww.iifl.com/home-loans/properties-for-auction for detailed
terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.
For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-care@iiflone
home.com, Support Helpline Numbers:@1800 2672 499.
For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no. 1800 2672 499 from 09:30 hrs
to 18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com
Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical
possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.
0. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.
1. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and

the amount already paid will be forfeited (including EMD) and the property will be again put to sale.
2. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dis

24660000299744 24660000330426 24660000457397 24660000463474 |

pute in tender/Auction, the decision of AO of IIFL-HFL will be final.

DHANSURA - 24660000244408 24660000268133 24660000296169

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of
Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002

24BB0000917563 | DHOLKA - 24660000127419 24660000127794

Place:- Ahmedabad, Date: 06-Nov-2024

Sd/- Authorised Officer, IIFL Home Finance Limited.

24660000187774 24660000284822 24660000294323 | DOHAD -

24660000272054 24660000293544 | GANDHINAGAR - 24660000200732
246B0000209935 24660000471900 | GODHRA - 24660000121010
24B50000251334 24660000254589 24660000281727 24660000293174 |
HIMMATNAGAR - 24660000286348 | HIMMATNAGAR MEL - 246G60000191356
| JAMNAGAR - LAL BUNGLOW ROAD - 24660000122198 24660000126801
24660000126811 24660000131837 2466000037610 24660000147311
24660000149637 24660000165986 24660000166154 24660000205383
24660000208457 24660000213357 24660000216292 24660000224066
24660000228399 2466000028719 2466000024801 24660000273073
Z4B60000694220 | JHALDD- 2 - MUVADA BUS STOP - 24660000120712
| JUNAGADH - ZAANZARDA ROAD - 24560000161754 24660000183722

J JANA SMALL FINANCE BANK

(A scheduled commencial bank|

NOTICE OF SALE THROUGH PRIVATE TREATY

SALE OF IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION
OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002. (SARFAESI ACT)

The undersigned as Authorized Officer of Jana Small Finance Bank Limited has taken over Physical Possession of the schedule property under the SARFAESI Act.
The Authorized Officer of Jana Small Finance Bank Limited, had already conducted multiple public auctions for selling the property, but they turned out to be
unsuccessful as no bids were received. Hence please be informed that if the total outstanding dues in the aforesaid loan account are not paid within Fifteen (15)
Days from the date of this publication of this notice, then the Authorized officer will proceed for sale via private treaty of the property as stated below.
Public at large is informed that the secured property as mentioned in the Schedule are available for sale through Private Treaty, as per the terms agreeable to the
Bank for realization of Bank's dues on "AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS".
Standard terms & conditions for sale of property through Private Treaty are as under:

Registered Office: The Fairway, Ground & First Floor, Survey
No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road,
Next to EGL Business Park, Challaghatta, Bangalore-560071.

4660000191026 | KALOL - BT MALL - 24660000163190 | KARJAN -
24660000229037 | LIMBDI - 2466000165246 24660000866987 | MALPUR
- 24660000287806 24660000736533 | MEGHRAJ - 24660000125093
24660000126581 24660000184060 24660000201830 24660000236814
24660000256805 24660000296339 24660000818%69 | MODASA -
246600007136402 246600007142047 24660000247813 24660000265020
2460000252366 | NAVSARI - SAYAJI ROAD - 24660000254729 | PALANPUR

1. Sale through Private Treaty will be on "AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS".

2. The purchaser will be required to deposit 100% of the sale consideration on the expiry of publication of this notice.

3. In case of non-acceptance of offer of purchase by the Bank, the amount if any paid along with the application will be refunded without any interest with in the stipulated time.
4. The purchaser should conduct due diligence on all aspects related to the property (under sale through private treaty) to his satisfaction. The purchaser shall not
be entitled to make any claim against the Authorized Officer / Secured Creditor in this regard at a later date.

5. The Bank reserves the right to reject any offer of purchase without assigning any reason.

6. The purchaser has to bear all stamp duty, registration fee, and other expenses, taxes, duties, society dues in respect of purchase of the property.

7. Sale shall be in accordance with the provisions of SARFAESI Act / Rules.

; % Sr. | Loan Account ] Amount as per 13(2) Demand Notice Reserve Price for
-qu-EEDﬂDDEDE;El | FIPLHET; 246600001 HEZET"E EJE-E-DDUDEEHE:;??E No. Number Name of Borrower/ Co-Borrowers under SARFAESI Act. Private Treaty
=AROYNEea i ARVIBES ) E‘T-iIEEDEIﬂUEE =00 | HAJREY - H 1 45179420000627 1) Goraiya Hiteshkumar Bharatbhai, | Rs.23,75,864.00 (Twenty Three Lakh Seventy Five Thousand | Rs.10,20,000/- (Rupees Ten Lakh
ROAD - 24660000142150 24660000192124 24660000264310 2) Pragna B Goriya Eight Hundred Sixty Four Rupees) as of 10/04/2023 Twenty Thousand Only)

24660000298955 24660000325716 | SHAHERA - 24660000122408
4660000180187 24660000191266 24660000200302 2466000018598
24660000228209 24660000236564 24660000269301 24660000273072

Details of Secured Assets: All that piece and parcel of immovable Property bearing Flat No.J/603 of Block No.J on 6th Floor, admeasuirng about 58.62 Sq.mtrs.
Built up area, and undivided share of land 22.082 Sq.mtrs in the scheme known as"Samor Residency" situated at Mouje Vatva, Tal. Vatva, Dist. Ahmedabad on
land bearing Survey No.411/1, 412 & 413/2 of T.P Scheme No.79 of Final Plot No.61/3 in the Registration Sub-District and District Ahmedabad-11 (Aslali).
Bounded by: North: Society Comman Wall, South: Block No.J, Flat No.602, East: Block No.J Flat No.602, West: Block No.| Flat No.602.

24660000283864 24660000293014 | SURAT - ADAJAN - 23660001422318
246600001 23896 24660000271146 | SURAT - KATARGAM - 24660000153449

2 1) Jayesh Ratilal Jotaniya,
1523420001877 2) Jotaniya Ramaben Ratilal

Rs.25,13,181/- (Twenty Five Lakh Thirteen Thousand One
Hundred Eighty One Rupees Only) as of 18/06/2023

Rs.12,00,000/- (Rupees Twelve
Lakh Only)

24660000179930 24660000257234 24660000260957 24660000283334

24660000287486 24660000445810 24660000617147 | TALOD -
24660000133167 24660000143078 24660000162742 24660000182634
24660000183602 24660000260217 24660000272774 | TARAPUR -
24660000131771 24660000186366 24660000258522 24660000270608

Details of Secured Assets: All the piece and parcel of Immovable Property bearing A Flat No.402 built up area admeasuring 64-69 Sq.mtrs., situated on
the Fourth Floor of a Residential Apartment named "NAKSHTRA" Constructed on the land of Plot No.27 and 29 total land admeasuring 334-44 Sq.mtrs.,
of R.S. No.79/1 and 118/1 total land admeasuring Ac. 1-36 Guthas of Timbavadi, located within the limits of Municipal Corporation Junagadh. Boundaries
by: East: Adj. Common Passage, Lift, O.T.S. and Flat No.401, West: Adj. Margin Space then Plot No.30, North: Adj. Margin Space then Road, South:
Adj. Margin Space then Land of S.No.79/2.

Z46B0000270678 24660000623715 24660000623955 | UMRETH - 45179420000120

3 1) Mr. Amarnath Yadav,
2) Mrs. Devanti Devi

Rs.6,03,069.86 (Six Lac Three Thousand Sixty Nine Rupees
Eighty Six Paisa) as of 03/08/2022

Rs.2,50,000/- (Rupees Two Lakh
Fifty Thousand Only)

24660000240365 | VADODARA - 24660000150784 | VALLABH VIDYA NAGAR

SFB - 24660000202878 24660000284402 24660000803047 | VAPI -
24660000188993 24660000684159 | VIJAPUR - 24660000316344
24B60000782004 |

Details of Secured Assets: All that piece and parcel of Property bearig Flat No.R-2/205 on 2nd Floor of Block-R-2, admeasuring about 55 Sq.yards. (Super
Buit-up area) construction area, in the scheme known as "UMANG LAMBHA-1", situated at Mouje Vatva, Tal. Vatva, Dist. Ahmedabad on land bearing Sub Plot
No.1 of Final Plot No.68 of T.P Scheme No.79 (Vatva-7) of Survey No0.1523/1 of in the Registration Sub-District and District of Ahmedabad-11 (Aslali).
Boundaries: East by: Flat No.R-2/204, West by: Open Space, North by: Passage, South by: Open Space.

Mota: The aucton i subject to cartain terms and conditions mentioned in the bid farm,
which is made available befora the commencement of auction

ad-
Ianager
ALl Small Finance Bank Limited

-3 GRIHUM HOUSING FINANCE LIMITED
(Formerly known as Poonawalla
Housing Finance Ltd.)

The aforesaid Borrower's/ Co-borrower's attention is invited to provisions of section 13(8) of SARFAESI Act for redemption of secured assets mentioned hereinabove
by tendering the aforementioned outstanding dues together with all costs, charges and expenses incurred by the bank before the sale of secured assets.

Correspondence Address: Mr. Yashaskar Sharma (Mob. No.9898335003), email: yashaskar.sharma29@janabank.com, Mr. Ranjan Naik
(Mob. No.6362951653), email: ranjan.naik@janabank.com. Jana Small Finance Bank Limited, (formerly known as M/s. Janalakshmi Financial Services Pvt.
Ltd.), having Office Ground Floor, 2nd Floor, Shangrila Arcade, Above Saraswat Bank, 100 Feet Anand Nagar Road, Shyamal, Ahmedabad, Gujarat-380015.

Date: 06.11.2024, Place: Gujarat

Registered Office:- 602, 6th FLOOR, ZERO ONE IT PARK, SR. No. 79/1, GHORPADI, MUNDHWA ROAD, PUNE-411036.
Branch Off Unit: Office No. 607, Besides Kadiwala School, ICC Complex, opposite Civil
Hospital, Centre Point, Surat, Gujarat 395002.

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the "Act") read with Rule 8 and 9 of the Security Interest
(Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/Mortgagor(s)/Guarantor(s)that the below described immovable properties mortgaged to Grihum Housing Finance Limited (for-
merly known as Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and origi-
nally incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the "Secured Creditor" as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in
exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.

The Secured Assets will be sold on"As is where is","As is wha tis",and "Whatever there is"basis on 21/11/2024 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided at
the website:https://www.bankeauctions.com.. For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor's website i.e. www.grihumhousing.com

Sd/- Authorized Officer, Jana Small Finance Bank Limited

E-AUCTION - SALE NOTICE

(Sale of secured immovable asset under SARFAESI Act)

. Nature of . EMD EMD |Increme| Property | Date and Known
ﬁ; CUS':;?#;S;L&: A) Demand N°"Ze Date agd Possession Description of Property {D} Reser{\ée} Price (10% of RP) |Submission| -ntal | Inspection | time of encumbrancesf
| Outstanding Amount {B} {c} {F} date {G} | Bid {H} |Date & Time {I}{ Auction {J} |/Court cases if

1 Loan No. Notice date: 15/12/2023 All that piece and parcel of a Residential Flat No.B-1 301 on 13th Rs.29.50.000/- | Rs- 2,95,000/- i any {K}

HL00105100000005002540 | Rs.28,12,776/- (Rupees Twenty Floor of Shri Heights Laying and Being on total land adm.3049-00 .(RL,J e,es (Rupees Two
Busa Maulik Eight Lakh Twelve Thousand Sq.Mts. of Plot No.l and Common Plot pf F.P. No. 2/3, TP.S- 13 of ngnt Lakh Ninet 20/11/2024 14/11/2024 | 21/11/2024
Rameshbhai(Borrower) Seven Hundred Seventy Six | Physical |Rajkot Revenue Survey No.104/1 (P) 3, Rajkot City Survey Ward Nine LakhyFift Five Th y q Before 5 [10,000/-| (11AM - (11 AM- NIL
Busha Rameshbhai  [Only) payable as on 15/12/2023 No.13/2, City Survey No.3115/1/2/B/13/1 301/130. (Built Up area 58-| ™ ¥ | Five Thousan PM 4PM) 2PM)
Mohanbhai (Co along with interest @ 11.75% 99 Sq. Mts.) and Boundaries of The Property ; - North :-Lift and Oul Only)
Borrower) p.a. till the realization.. OTS, South :-OTS, East :-OTS West -Passage and OTS.. nly)

https:/lwww.bankeauctions.com & www.grihumhousing.com to take part in e-auction.

The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy
himself/herselfitself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.

The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon Haryana-
122003. Helpline Number- 7291981124,25,26 Support Email id - Support@bankeauctions.com. Contact Person - Dharni P, E-mail id: dharani.p@c1india.com, Contact N0.9948182222.. Please note that Prospective bidders may avail online training on e-auc-
tion from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of "Grihum Housing Finance Ltd", Bank-ICICI BANK LTD. Account No-
000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before 20/11/2024 and register their name at https://www.bankeauctions.com and get user ID and password
free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address-
No. 607, ICC Complex, Opposite Civil Hospital, Besides Kadiwala School, Centre Point, Surat, Gujarat - 395002 Mobile no. +91 9567626050 e-mail ID rahul.r1 @grihumhousing.com. For further details on terms and conditions please visit

This notice should also be considered as 15 days' notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Date: 06-11-2024, Place: Gujarat

Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

Public Notice For E-Auction For Sale of Immovable Properties
ale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office

at Plot No. 98, Udyog Vihar, Phase-IV, Gurgaon-122015 (Haryana) and Branch Office at "Office No.301, 3rd Floor, The Imperia, Opp. Shashtri
Maidan,Above Federal Bank, Nr.Axis Bank, Rajkot, Gujarat-360001" under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002(hereinafter "Act"). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies

p

ursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS, AS IS

WHAT IS BASIS and WITHOUT RECOURSE BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction plat-

orm provided at the website: www.iiflonehome.com

Possession Notice

L} HDB e HDB FINANCIAL SERVICES LIMITED
et tFt sy REGISTERED OFFICE: RADHIKL 1D FLOOR. LAW GARDEN ROAD, NAVRANGPURA. AYMEDAGAD, GUIARAT,FIN CODE- 380008

Branch Office: 104, B-Wing, Tirupali Plaza. Near Collector ifice, B/'s Suda Bhavan, Manpura-Mbwiagate, Surat, Gujaral -~ 395001

Borrower(s) / Demand Notice Description of the Inmovable Date of Physical Reserve Price
Co-Borrower(s) / Date and Amount property/ Secured Asset Possession
Guarantor(s) 10-Apr-2024 All that part and parcel of the property bear- 13-Oct-2024 Rs. 10.43.000/-
3 ing Plot no.70, 71, 72, Subplot L
ool | [[[[Re-12,00,8 fé’lﬁfgﬁes No 707147214, Knodiyer Park, RSNo 162, _Total Outstanding (Rupces Ten Lakh Forty
; : Village Ratanpur, Rajkot Morbi Road, Tal & as On Date ree Thousand Only)
Kumbharvadiya | Thousand Eight Hundred |V!'@g€ Ratanpur, Raj 0ad,
2. Mrs. Vajiben and Thirty Two Only) dist  Rajkot, 360003, Gujarat.  Area 12-Oct-2024 Earnest Money Deposit
Mohanbhai . {Admeasuring (In Sq. Ft.): Property Type: Rs. 14,24,009/- (EMD)
Kumbharvadiya | B9 ';‘;’?;g&';_‘wm Land_Area, Carpet Area, Built Up_Area | (Rupees Fourteen Lakh | Rs. 1,04,300/- (Rupees One
(Prospect No (Rupees Twenty Five Property Area: 539.30, 561.00, 646.10 Twenty Four Thousand | Lakh Four Thousand Three
1L10271780) Thousand Only) Nine Only) Hundred Only)

EMD Last Date
11-Dec-2024 till 5 pm.

Date/ Time of E-Auction
13-Dec-2024 1100 hrs-1300 hrs.

Date of Inspection of property
09-Dec-2024 1100 hrs -1400 hrs.

Whereas, The Authensed (fficer OF HDE Financeal Services Limded, Under The Securtisztion And Reconsiruchion OF Fmancial Assefs And
Enforcernent OF Sscurity Interast Act, 2002 (54 0F 2002) And In Exercise OF Powers Confermed Under Section 13002) Read With Rules 3 OF The
security Interest (Enforcement) Rules, 2002 lssued Demand Nobice To The Borrower'S Ais Deaifed Here undes, Cafng Upon The Respective
Borrowers To Bepay The Amount Mentioned In The Szid Batice With All Costs, Charges And Expenses Till Actual Date OF Payrnent Within &0 Days
From The Date 0F Receipt OF The Same, The Said Borrowers” Co Borrowers Having Falked To Repay The Amound, Nofice Is Bereby Given To The
Borrgwars! Co Bamrawers And The Pubibic bn Ganeral Thad The Undersigned In Exercise (f Powers Confared On Hem Under Section 13040 OF The
said Act &W Rule & OF The Sasd Rules Has Taken Symibolic Possession OF The Froperty Described Here undor OF The Sasd Act On The Date
Mentioned Mang-With, The Borrowers In Parficuar And Public In General Are Hereby Cautioned Not To Deal With The Fropesty And Any Dealings
Witk The Property Will Be Subject To The Charge Of HOB Faangal Servces Limafed, For The Amownt Specified Therain With Fudure Interest, Cosls
And Charges From The Respective Date.

Details 0f The Borrowser And Co-Borrower Under Scheduled Property, With Loan Accoint Nembers No. Dutstanding Dues, Date OF Demand Nofice
And Fossession Infarmation Ase Given Harem Below

Mode of Payment :- EMD payments are to be made vide online mode only. To make payments you have tovisit https://www.iiflonehome.com and

p

ay through link available for the property/ Secured Asset only. Note: Payment link for each property/ Secured Asset is different. Ensure you are using

link of the property/ Secured Asset you intend to buy vide public auction.

F

or Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount.

1.

1
1

1

TERMS AND CONDITIONS:-
For participating in e-auction, Intending bidders required to register their details with the Service Provider https://lwww. iiflonehome.com well in
advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the pay
ment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.
The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5
minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.
The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and
the balance 75% of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be
in the prescribed mode of payment.
The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges,
land and all other incidental costs, charges including all taxes and rates outgoings relating to the property.
The purchaser has to pay TDS application to the transaction/payment of sale amount and submit the TDS certificate with IIFL HFL.
Bidders are advised to go through the website https: //www.iiflonehome.com and https://www.iifl.com/home-loans/properties-for-auction for detailed
terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.
For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-care@iiflone
home.com, Support Helpline Numbers:@1800 2672 499.
For any query related to Property details, Inspection of Property and Online bid etc. call lIFL HFL toll free no. 1800 2672 499 from 09:30 hrs
to 18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com
Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical
possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.
0. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.
1. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and
the amount already paid will be forfeited (including EMD) and the property will be again put to sale.
2. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dis
pute in tender/Auction, the decision of AO of IIFL-HFL will be final.

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002

1 | (1) Borrower And Co-Borrewers: 1. Mauh Impex 2 Rajnikant Manohar Shisbhate 3.Gita Rajrant Shirbhate, RAD 0 U-6, Athwa Arcads;
Athwa Gate, Surat-390001 Gugarat (BY A- 149 Nandarwan Townshsn, Opp Ramayan Park, Dindoli Road, Surat-354221. (2) Loan Account
Nuambar: 2522173, 1416201 Lnked By Unigue |d Number $366428, (3} Loan Amownt in lmr: Bs.48,50 000/~ Rupses Forly Fight Lakhs
Fifty Thousand Salyl By Loan Account Number 2522173 And To The Tune OF Rs.4, 50,000/~ (Rupees Four Lakhs Fifty Thousard Onlyl By
Loan Accownt Mumber 12516201, (4) Detail Description Of The Security Mortgage Property: All That Enbire Beanng Plof No. 47149
Tatally Admeasuring 1H050 Sq, Mis & T8 28 Sq. Mts, Byl Up Area bn “Nandanvan Township OF % Type”, Situate A Revenus Survey Mo,
214 Paiki Block Mo, 315 To 320, Draft TR Schems No. 41 (Dindol); Final Plot Mo, 4 To % (A5 Per TR, Final Plof Moo L3), 0F Miogs Dindedi City
0f Sural. (5) Demand Motice Date: 13,08/ 2024, (6) Amount Due In Inr: R5.35, 30 81151/~ (Rupees Thety Frée Lakh Thirty Dne Thousand
Eight Humdred Elsvan-Faise Fifty One Ondy) As OF 13087024 Ard Future Contrachsal Inferest Till Actuwal Realizaton Topether With
Incidental Expenses, Cosk And Charpes Eic. [T) Possession Date: #5-11-2024

2 | (2} Borrower And Co-Borrewers: |, Libaas Swils 2. Shree Jagannath Textiles 3.Chesfa B Hans 4 Chetan Marang, RSO ¢&) First Floor, Shap
N, 108, Raghuvir Platinum, surat, Kadodra Boad, kumbharia Gaon Surat-395H0 Gujarat (8] Plot No B9, Pushpam Row House, B.5 Mo
27/2 And 26, 0ld B3 No 42 And 44, TP Schems No: 1, FF No-73, Vesu Surat-395007{C) 102-109, Raghuir Platnium Market Kumbhariva
Samé Road, Surat Surat-Z95000 Cugarat, (D) 1002, kvadh Copper Stone, Dumas Road, Beside Avadh Club, Silent fooe Surat-395007
Gujgrat (2) Loan Account Nomber: 44873052 (3F Loan Amownt In bor; R, 180,00,000¢- {Fupees One Crore Eighty Eakhs Only}
(4] Detail Description OF The Secerity Mortgage Property: All That Piece And Parced OF Emmovable Froperty OF Plot Mo, B9 OF The
Sifuated AL Vasu Beanng New Revenue Survey Mo: 2772 And 26, Old Revanue Survey No: 47 And 44, T, P Schame No: [ Wesu), Final Fint
Mo 73 O Village: Vesu. Taluka: Surat G2y, Desirict: Surat, Total Admeasuring About 17558 Sguare Meters Along With Consiructian Thereon
(5] Demand Wotice Date: [6/08/7024. (6) Amount Due In lar: B3 12584750~ (Rupees One Crose Eghty Five Lakh Eighdy Four
Thoisand Seven Hundred Exghly Only) A5 OF 097082024 And Fubure Canbractual Interest Till Ackual Realization Topether With Incidental

Expenaes, Cost And Charges Fie. (7) Possession Date: 04-11-2024

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of
Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

Place:-Rajkot Date: 06-Nov-2024

Sd/- Authorised Officer, IIFL Home Finance Limited.

The Boerower's Mtention 15 nvited To Provisions OF Sub-Sechion (8) OF Section 13 0f The &ct, In Respect (F Time Availzhle To Radeem
The Secured Azzef,

For Any Dbjection And Seflfement Please Contaci Mr. Feegnesh Dave: confect no, 7043042298 (Area Collection Manager), Mr. Chirag
Thakdear- Cont Mo, 99209950201 Zonal Collection Manager) and Me Sunil Yishwakarma Mobile Mo, B500375505 (dres Legal Manager) A
HOB Emancaal Sarvces Limeded

L]

Sd/-
PLACE: Surat Authorised Officer
DATE: (6/11/2024 Far Hdb Finamcial Services Limited
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